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6176. SHRI SYED SHAHA8UDDIN: 

WiD the Minisl• of TEXTl.ES be pleawt to 
state: 

(a) the instlutional arratgement lorlhe 
supply of OOl1Dn yam in adeqllale quantiy at 
controlled price to the handborn weavers in 

various States; 

(b) the instiutional anangemenl for 1he 

purchased handloom doth from the weav-
ers and its marketing; 

(c) the instilu1ional arrangement for 

bank credit to the hancloom weawers for 

purchase d yam. modamisalion of equip-
ment and oonstruction of work sheds; 

(d) whether these arrangements are 

reviewed from time to time hr the Central 
and State Governments; and 

(e) if so. when 1h8J were least reviewed 
and the improvemenls effect 1hereafter a a 

result thereof? 

THE MINISTER OF STATE IN 'fHE 

MINISTRY OF TEXTLES (SHRI RAFIOUE 

ALAM): (a) The Ham Yam Obligation 
Scheme. Loan assistalC8 to the National 
Cooperative Developmenl Corporation for 
setting up new Weavers' Q).q>erative Spin-

ning Mis and expansion ~ of the 

existing mills. the yearn ~ q;>eralions 
the National Handloom Development Cor-

poration are the main insliulional arrange-

ments devised by Cenlral Government for 

supply of CXJtton yam to handoom weavers 
at reasonable rales.. 

(b) The new sdane d Market Devel-

opment Assistanat (MDA) inhoduced from 
1.4.1989 operaOOns of the National Hand-

loom ~  Corporalion in suppie-

~  fhe mmkemg &fforts of 1.he Stale 

Handioorn Agancies b)¥ ~ .hand-

loom marketing complexes and organising 

handloom pcn>ramas in places of commer-

cial importance, organisation of National 

Handloom Expos and National Designs 
Cdection Exhi>ilions and the operations of 

the Asoocialion of Corporations and Apex 
Societies ci Handlooms (A CASH) constitute 
lhe main institutional arrangements for the 
purchase d doth from weavers and its 

marketing. 

(c) NA8ARD provides refinance facili-

ties to State-operative Banks for financing 

neraiaproduction and marketing activities 

of Primary Weavers Co-operative Societies 

at a concessional rate of interest and pro-

curement.. marketing and trading in yarn 

activities by apex/regional weavers' coop-

erative societies. NABARD has also form u-

laled schemes for giving assistance for 
modemisatK>n of looms and for construction 

of worksheet For development of the hand-

loom industry, Central Government has also 
been implementing inter alia the workshed 

scheme as well as scheme for assistance tor 

modernisation of looms. 

(d) and (e). The above schemes are 

reviewed from time to time. The Market 

Development Assistance Scheme. which 
has replaced the erstwhile schemes of 

Special Rebate. Share capital assistance to 

State Apex Co-operative Societies and 

Handbom Development Q>rporations and 

Managerial subsidy to Primary Societies, is 

the outcome of one such review. 

Sell-Sufficiency In vaccines 

61n. SHRI RAJ KUMAR RAI: Will the 
Minister of HEALTH ANO FAMILY WEL-

FARE be pleased to state whether the oou11-
try has attained self-sufficiency in Diµlheria, 

Tetanus and Triple Antigen Vacctnes? 

THE MINISTER OF STAfE IN THE 

MINISTRY OF HEALTH AND FAMILY 

WELFARE (KUMARI SAAOJ KHAPARDE): 
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Yes, Sir. The country has attained sett-suffi-

ciency in Diptheria, Tetanus and Triple anti-

gen Vaccines for supply to the Immunization 

Programme. 

National Health Programme 

6178. SHRI RAJ KUMAR RAI: Will the 

Minister of HEALTH AND FAMILY WEL-

FARE be pleased to state: 

(a) whether Government have provided 

the list of the National Health Programmes to 

the expert committee for identification of 

drugs for Category-I of the Drugs Price 

Control Order; 

b) if so, the names of the National 

~  programmes; 

(c) whether Government have not in-

cluded the Mental Health and D1abet"s 

Control Programme in the National Health 

Programmes; and 

(d) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HEAL TH AND FAMILY 
WELFARE (KUMARI SAROJ KHAPARDE): 

(a) to (d). The list of National Health Pro-

grammes provided to the expert Committee 

for review of drugs listed in Category-I of the 

Drugs Price Control Order, 1987 given in the 

statement below. Mental Health and Diabe-

tes Control Programme were not identified 

by the Director General of Health Services 

as National Health Programmes from the 

angle of drug price control. 

STATEMENT 

Ust of Programmes identified as National 
Health Programmes by the Ministry of 

Health and Family Wettare 

1. National Malaria Eradication Pro-

grammer 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

National TB Control Programme. 

National Filaria Control Pro-

gramme 

National Programme for preven-

tion of visual impairment and con-

trol of blindness. 

Diarrhoeal Diseases Control Pro-

gram me. 

National Goitre Control Pro-

gramme. 

STD Control Programme 

Universal Programme on Im-

munisation. 

National AIDS Control Pro-

gramme. 

National Leprosy ~  Pro-

gramme; and 

11. National Family Welfare Pro-

gramme including Mother and 

Child Health. 

Finished formulations allowed for 

Import under OGL 

6179. SHRI RAJ KUMAR RAI: Will the 

Minister of HEAL TH AND FAMIL V WEL-
FARE be pleased to state: 

(a) whether a number of finished formu-
lations which are being produced in the 

country are allowed for import under the 

Open Central Licence on the recommenda-

tions of the Ministry of Health and Family 

Welfare; and 

(b) if so, the names of ~  such medi-
cines'-? 

THE MINISTER OF STATE IN THE 




